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é OFFIQE OF THE PRINCIPALDISIRICT & SESSIONS JUDGE (HQs) DELHI

In supersession of earlier orders, the following Committees are hereby re-constituted for all districts with
immediate effect:-

9.8.1121!

COM1l_{[I'I"I‘EES FOR
ALL,D_ISIRICTS & COURT COD/IPLEXE5 ACROSS DELHI

S.
' No Name of the Committee Name ot‘Ju:licial Officer Designation

1 l
Central Hindi

Implementation Committee.

l

h. Mukesh Kumar Gupta,
r. Judge, Family Court (N-W) Chairperson

istrict Judge-01, NewDelhi District, (Pl-IC) MemberEh. Dharrnender Rana

‘ii. Hem Raj, Judge Family Court (North-West) i Member

ll/Is. Ruchi Agarwal Asrani Memberfplnludge (PC-Act)-CBI(ACD)7-02 (RACC)
Vls. Neeti Suri Mishra
AS] (Fl'SC)1(PUCSO) (NOflh-W851) 7

Member
2.__. _.

Review Scrutiny Committee!
ah. GurvindérPal Sirlgh ”
Principal Disu'ict 8: Sessions Judge (South)

Review DPC to scrutinize the cases of ibid _ _ , ,_ _

Chairperson V

Respondents I employcu(ex-officials). hgis. Ravindeir Bedi in 7 7
\ istrict Judge Comm.Court-Ol (South-East)

Member

h. Anil Antil, DJ (Comm. Court)—09 (Central) Member

_h. Anuj Agitrwal, As:-es. (South-East) __ Member

Committee to look into the pay anomaly of
oflicials ofall cadres.

3 5. Savitzt Reef i M
r.,[udge Family Court (Wat),

Chairperson

h. Ankur Jain-I, ASJ-047fCcntral) C Member

h. Arvind _Bansal, District Judge-05 (Wmtj Member

h. ninnntparg, AIS!-us (Central) Member

h. AjayMehrol
r. Accounts 0fiioerlDDO (Central)

Member

4 1‘ Committee regarding
Non-Functional Pay Scale Rs.54t]0I-

Sh. Prashant Kumar,
. District Judge Comm.Court-Q§_(\Vest)

Chairperson

lSh. Anl5ur Jain-I, ASI:0i(7Central)
Sh. Harjeet Singh Jaspul
AS] _(ii‘l'SC)-(RQ)_(Central)V _ _ _

.___ _ Men1lg;e_r_
l Member

is
I Committee to look into the matter of

grant ofadvance increments for
acquiring qualification of

LI...B/LI...M.' by Officials-'Ol"ticcrs.

Sh. Pankaj Gupta
‘ Pr. District;& Sessions Judge (South-\‘l/est)

Chairperson

Ms. Sa\rita:l;Rao, W
Principal Jildgc, Family Court, (West)

Member

6 . Committee for Police Verification Report
in respect ofpost ofPA! Sr.PA, Junior

Judicial Assistant, Peon!
Orderly1'Dak,Peon, Chowkidar,Book
Binder 8: Sweeper etc. & for preparing

1 SOP for verification of credentials!

Sh. Ajay Pandey,
District Judge, Comm.Court-10 (Central)

Chairperson

lSl1. Manish Gupta, Member

midge Family Court-01 (West) H if

s. Poo_|a Aggarwal _testimonials of candidates. W’ - K f Member

Committee to look into the issue as to
whether Promotion ofGroup-D employers

be treated as ‘Fresh Recruitment’

p p_ D p Eolvtncij-92 (Central) D7 _ ,. ._ h. Vijay Kumar Dahiya, W
LP:-incipal District 8; Sessions Judge (West)

Chairperson

ha. Ajay Gulnti-I
District Judge.Cornm.Court-O4 (South-West) ___

K Member

Member

h. Manish Khurana

I Eh. Ankur lJ7ain-l, ASJ-04 (Central) l
Member

h. Gajender Singh Nagar
pl.Judge (NDPS) (SI-fl))

_ l ,, _ _

Eudge Famhy Court [l'-Last) _ i
Member



8 1 Committee to consider requests related to h. Neresh Kumar Lake
Lffifadre Change as per amended rule 4l(I) o District Judge-07 (Central)

= Chapter VIII (miscellaneous) of“Delhi W _
;District Courts Estab!ishn1ent(Appointment Z,-,_ gimp; Jain, A314); (cm-ma|) ' Member
; 8: Conditions ofsewioe) Rules, 2012" .

Chairperson

h. J iten Mehra, Dish-ict Judge-I0 (Central) ’WMember
1 9 Committee for identify the category ofcases h. Sanjecv Kumar Agganval; V C‘ 1’
3 which require digitization and "Petty Cases" r. District & Sessions Judge (South-East) f

which do not require dlgmmnom Ld. OlCs ofReoord Rooms All Courtjtiornplexes, V 7 W Member I
lhi/New Delhi. l

Chairperson

Klilllliiflmi "WWWW K K‘ W lhdlieuender KumarJa.ngala W V Chairperson
§ Committee to deal with the matters istrict Judge, Commeneial Court-OI (I§Tgr_t_1_1_-West) , _ _
‘ pertaining to Mobile Phone Facility for 5_ R|_1chiAgar\Va|A5|';mi 7 ii Member 5
l 1"d‘=i='°ffi=='§- _|.-Jl1,dg¢(FC-A9i)1CBI(AC5)-02(R.ACC) 1

h. Puneet Nagpal, Member
1- Judge_(l§tQl3S)_§CsntreJ)_ i, ,

11 § Committee to formulate the necessary h. Vijay Kurnar Dahiya, 7 C C Chairperson
‘ modalities for the post ofPrineipaI _|jn;ipat,Dis_o-lot _& Sessions Judge _(West)_ _ , f _i~
‘ Counsellors! Counsellors for the Farni s Savita Ra Member K ‘I3’ - 0.
Courts, with regard to qualification as well r. Judge Family Court (West), _, ‘ _____ 1

as service conditions and mode of .gh_ Nance“ Kama; Kashyap C Member ‘
1 appointment budge Family Court-02 (Central) _ , ‘

12 Committee for compliance the Direction lSh. Sunil Chaudhary Chairperson ‘
in WP ( C) No.1Il28Q024 titled Spl. Judge Electricity-02 (Central)

as Shobhan Singh 8: Ora. Vs. The Principal _ __ _ ‘
District & Sessions Judge (I-lQs). lSh. Anil Antil, DJ (Comm Court)-09 (Central) Member

Member’Sh. Ta'un Yogesh, K
l ‘District Jud -13 (Central) __'_

I3
Be _ , ___ _. ,. .

1M5. Snvita Rao, Chairperson
‘ Committee to examine the issues mised vide 1P:-inciQ:tl,Iu_cig5F_a_rg1_lly Court (West) _ __

representation dated 12.01.2026 for ‘Sh. Vineet Kumar, AS.T-02 (West) l Member l
. Redressal ofLong-Standing Grievances ‘J . ..._ l l
ofDistrict Court Staffand to submit report. ‘Sh Visllfll P=1lw5a. Z i M=mli=r 1J ‘ _lAsJ (SC)_[RC -0|, West) _J ) t _

Sh. BharatAggarwal ‘ Member l
‘ i$.CJ;e@1-CCJ~cum~ARC,,_(Ccntral) _ V if
‘ Sh. Anshul Mehta Member 1

_____ ___ _ _ ACJ-cum-CCJ-cum-ARC_(1‘{_est)_ 1

However, the correspondence with the H0n‘ble High Court will be done only throughlthe undersigned.

Jtllw-@-1%
(ANJU BAJAJ CHANDNA)

Principal District & Sessions Judge (I-IQs)
Delhi

No. '1 3 E} l9 " 55 olF.1(3)/Gaz/2026 Dated E*i{5_M'“AV
C_op3Lt'o1twarded for informatiori-& n_e_c_cssar_v action to : 1- '

. The Registrar General, Hon'ble High Court ofDelhi, New Delhi.
The Principal District & Sessions Judge, all court Complexes, Delhifbiew DeIhifRACC, Delhi.

. The Officcrs ooneemed.
Sh. Mukesh Kmnar Gupta, Pr. Judge, Family Court (N-W), Rohini Courts, Delhi.

. Sh. S.PS. Laler, ASJ (New Delhi), P}-IC, New Delhi.
Sh. Naresh Kr. Malhotra DJ (Comm. Court) South, Saket Courts, New Delhi.

. Sh. Abhishek Srivastava, ASJ (East), KKD, Delhi.
The AO(J)/Branch In-Charge, all branches ofCentral District, Tis Hazari Courts, Delhi.

. The Website Committee (English/Hindi), Tis l-Iazari Courts, Delhi.
t0. The R801 Branch (Central) for uploading on LAYERS.
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Delhi


